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Demand to provide medical help to cure the people suffering from an

unidentified disease in Kandhamal District of Orissa

SHRI RAMA CHANDRA KHUNTIA (Orissa): Sir, thirteen persons including eleven children died
in Daring Bad of Kandhamal district in Origsa suffering from an unidentified disease. About hundred
more are affected. The State Health Department is unable to control the diseasze and ig saying that it
could be Malaria ar some sort of fever. It is spreading like wild fire fram one village to ancther. This
part ig also affected by Naxal viclence. Neither the affected people are willing to go to the Daring Badi
Health centre nor the mabile health centre is reaching the affected persong. The situation is very

alarming.

| urge upon the Government to send & team of doctors with sufficient medicine and CRPF pdlice

protection to help the affected persons in Daring Badi in Kandhamal district of Orizgsa.

Demand to withhold disinvestment in Coal India Limited
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Demand to withhold disinvestment in NALCO
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Request for financial assistance to implement the Rajiv Gandhi Gramesn Vidyutikaran Yojana in
Andhra Pradesh

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Deputy Chalrman, Sir, the Gavernment of
Ihdia has introduced the Rajiv Gandhi Grameen Vidyutikaran Yolana with an aim to provide access to
electricity to all hauseholds in the country in five years, that iz, by 2010. Andhra Pradesh is front-
runner. The cutlay of RGGVY is Rs.781.76 crores for four APDISCOMs for electrification of 14,7182
unelectrified habitations and 37,992,213 rural households including 24,99,213 BPL rural households in
22 districts.

Qut of above, REC has accorded scheme sanctions for 17 districts for an amount of Re.648,29
crores during the month of October, 2005, Schemes for balance five districts, that is, Fast Godavari,
Medak, Ranga Reddy, YWarangal and Karimnagar for an amount of Re.133.42 crores are accepted

in principle by REC but sanctionis awaited. DISCOMSs have already spent an amaount of Rs.49.51

289



